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‘. Ggovernment of Jammu & Kashmir
S Agriculture Production Department
(Horticuiture Section)
civil Secretariat, Srinagar/Jammu.

(Email -dydithorlijk99@gmail com)

NOTIFICATION

(4]
Jammu, A0 February, 2023

_Whereas, the use of Aadhaar as an identity document for delivery of

5.0-8  penefits or subSIdle§ §|mpllfles the Government delivery processes,

S ' ansparency and efﬂcn_ency and enables beneficiaries to get their

e in s directly in a convenient and seamless manner by obviating the

eﬂﬁ”er?:produce multiple documents to prove one’s identity; and

@

Whereas, the Horticulture Department is administering Schemes
y Mission for Integrated Developmenti of Horticulture (MIDH)/ Prime

nqn)eté’r,s pevelopment Package (PMDP)-2015/ Prime Minister Formalization of

mil?fi Food Processing Enterprise (PM-FME), Market Intervention Scheme and

femes under UT Capex Budge.t for the holistic development of Horticulture
;ectorin UT of Jammu and Kashmir;

Whereas, under variogs components of these schemes, subsidy/
temment assistance is given to the beneficiaries by the Impiementing
iencies as per the scheme guidelines; and

Whereas, the aforesaid Schemes involve recurring expenditure
nurred from the Consolidated Fund of Union Territory of Jammu and Kashmir;

Now, therefore, in exercise of the powers conferred by Section 7 of
V¢ Aadhaar (Targeted Delivery of Financial and Other Subsidies, Benefits and

Soflr:\j;es) Act, 2016 |, the Government of Jammu and Kashmir hereby notifies the
hg:

1, ' i t
(1). An individual eligible for receiving the benefits under these
Schemes shall hereby be required to furnish proof of possession of S
the Aadhaar number or undergo Aadhaar authentication. y

). Any individual desirous of availng benefits under the
Smes, who does not possess the Aadhaar number or, has not
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o ed for Aa?hga; shall be required to m
ot @ onrolimen efore registering for th

qar en’ : _ e Scheme '
Aa(que/she IS entltledhto obtain Aadhaar as per Seotio?w %rogflciﬁd
na ot and suc|_ t |nd|y|duals shall  visit any Aadha e
5% e ce.ntelr“[():z available at the Unique ldentiﬁCatioar
enf ity of India ( ) website www.uidia.gov.in) to get enrolleg

ake application for

As Per regL_llat|on-12 of the Aadhaar (Enroliment and
B ‘Regulanons 2016, the Department through its
,ﬁplementmg Agenc?{ Is required to offer Aadhaar enroliment
Ifaciﬂties for the beqe |C|a'ral\es who are not yet enrolled for Aadhaar
nd i case the:(re. is TnoI kadhaar enroliment center located in the
respeC“Ve.BIOC or Taluka or Tehsil, the Department through its

©ementing Agency shall provide Aadhaar enrollment facilities at
Convenient Iocatlon_s in Coordlnatiop with the existing Registrars of
L by becoming a UIDAI Registrar themselves.

rovided that till the time Aadhaar is assigned to the individual,
penefits under the Schemes shall be given to such individual
subject to the producthn of the following documents, namely:-

o has enrolled his/her Aadhaar Enrollment Identification Slip; and

elsh :
fh e following documents, namely:

Any one Of th

Bank or Post Office Passbook with Photo; or
Permanent Account Number (PAN) Card; or f
i, Passport; or
iv. Ration Card; or ~ |
v. Voter Identity Card; or A
vi. MGNREGA Card; or a
vi. Kisan Passbook having photo; or
vii.  Horticulture Passbook having photo; or
ix. Driving License issued by the Licensing Authority under the
Motor Vehicles Act, 1988 (59 of 1988); or
x. Certificate of Identity having photo of such person issued by a
Gazetted Officer or a Tehsildar on an official letter head; or
xi.  Any other document as specified by the Department

Provided further that the above documents may be checked by

an officer specifically designated by the Department for that s
purpose.

y

In order to provide benefits to the beneficiaries under the Schemes .

conveniently, the Department through its Implementing Agency shall
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e required arran
k% the media shall be given t thto eNSUre gy
mroug (the said requirement, eNeficiarips (w

e
where Aadhaar authent;
case> . . Ithentication fa;
; al‘wle peneficiaries o due to any Olherlcr)g fails due to poy |
of b hanisms shall pe adopted; namely: (aason, h " biometrics
ech?" g scan or face authentication ) |

ity '
U cation, thereby | the Department

Ide pUbIICl[y
0 make them

1

2079 ¥ ) In case the biometri
o . ric authenti
man! 1 o face authentication is not sﬁgctzlg

o SC .
5 ® csible quthentication by Aadhaar On

i
: Sf%rl] through fingerprints or
» Wherever feasible and

el : i eTi
One-Time Password with limited time V';T;i‘imsasswtﬁrd or Time-
» as the case may

e

t;zs sh?” be offereda (c) I'n all other cases where i '

e Time Passwor or Time-based One-Time Pas lometric or Aadhaar

= ot pgsslb|e, benefits under the Schemes ma bswqrd e caton

. phy§|ca| Aadhaar letter whose authenticity Cyanebglven_on it

” Quick Response (QR).code printed on the Aadhe ot e
arrangement of QR code reader shall beaaprﬂl;titéaédar;cti :E:

neCeSsary .
t locations by the Department through its Implementing

convenien
Agency-

tion to the above, in order to ensure . -
he Schemes is deprived of his/ her dLheatbgsebfﬁ: atf#jeeDbeenae?C'afy
through its Implementing Agency shall follow the ex,ception %ar r(‘;l?nt
nechanism as outined in the Office Memorandum of DBT M.” ling
Cabinet Secretariat, Government of India dated 19" December, 2 (138137|on.

In addi
under t

This notification shall come into force from the date of its publication in

e official Gazette.

By order of the Government of Jammu and Kashmir
== -
Sd/-
Atal Dulloo, IAS
Financial Commissioner

(Additional Chief Secretary)
roduction Department

Agriculture P

Datedzi .02.2023

Wotort |
"Horti-Plg/47/2021-(CC No.32681)

o
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( 4tion for the--

A0

i eneral J8£

ﬂ d\/ooa , t . y

L ir1i55”5"“"e Secretaries (0 the Government
Adrr;l SGCretary to the Flon ble Lieutenant Goy

. riﬂcfp lResident commissioner, J&K Govern vernor, J&K.

al ©” " officer, J8K. ment, New Delh
y J&K), Ministry of Home Affai

| of Police, J&K. airs, Government of India

.' oi“ttor enerd =" .
b pirec ICOmm|ssmner, Kashmir/Jammu.

14 igion@ | JBK special Tribunal.

DIV <0

b aiP rseih )

cnd! Homcunure, Kashmir/Jammu for i

0.7 sctor or informati

f legl mation and necessary
Pl Horticulture, (P&M) for information and necessary action

i pirector, J.KHPMC for information and necessary action
to fmanCIal Commissioner (Additional Chief Se;:retary)
duction Department for kind information of the Financiai

Agric yre Produer |
00 issionel (Addmonal Chief Secretary).
¢ ffice file
>
)
/-(__/-/\

(I\/lohammad Farooq Dar), JKAS

Special Secretary to the Government
Agriculture Production Department
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